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New Delhi, t

Hon'ble Mr.
Hon ble Mr.

1. 3h., A.5.R
2, 5h. Risal
2, zh. Deep

4, 3h. Dharm
5., %h. R.G.T
&, Sh. Subha
7. 3h. Yogen
&, 3h, Nihal
3. Sh. Madan
1G.3h. Babu

11,50, Rag 7
12.3h., ved P
13.3h, Kisha
14,30, Anand
15.3h. 0.C.M
16,50, Harun
17.50,. Rajbi
18.3h., G.F.3
13.5h, Rampa
20.50. Kaush
21.5h., Deven
22.5h, Dines
23.5h, Laxma
24.3h. R.D.B
75.3h. Bhopa
26,5h., Prem

27.30. Karan
22.5%h, Raksas
25.3%h., Ram C
20.5h. Satpa

1, Union of
Ministry
Deptt., of
Central S
North Blo

2. India Gov
o-2, 3sct

{By Advocate

his the 5th day of November, 2003

Justice V.5.Aggarwal, Chairman
2. A.51ngh, Member (A)
awat, 0-2, 3ector-1, Noi1da-z201301
5ingh Dalatl, D-2, 3actor-1, Noida-201301
Kamal uait*, D—E, Sactor-1, Noiga-2013C1
gndra Singh, D-2, Ssctor-1, NGida-201301
yagi, D-2, Ssctor-1, Noiga-201301%
sh Chand, D-2, Sactor-1, NGida-2031301
dra Kumar Sharma,0-2,5ector-1, Noida-201301
Singh, D-2, Sector-1, NGida-2G61307
Singh, D-2, 3ector-1, Noida-2G1301
tal, D-2, Sector-1, Noida-201301
ilak, ©D-2, SsSector-1, Noida-201301
~akash, D-2, Sector-1, Noida-z201301
n Fal 3ingh, D-2, Sector-i, Noida-201301
Ki. Wimesh, D-2, 5Sector-1, NGida-207301
urmu, 0-2, Sector-1, NGida-Z201301
Ekka, D-2, 3Sesctor-1, Noidga-2013G3
r Singh, D-2, 3Sector-1, NGiga-201301
ingh, ©0-2, Sector-1, Noi1da-201301
1 Singh, -2, Sector-1, Noi1da-201301
al Kr. Sharma, D-2, Sactor-i, Ncida—zuiuo‘
der Sharma, 0-2, 3Sector-1, Naida-201301
hi z e.tc;—? hoxda*z0¥301

Chand Sharma, D-2, 3
i,

i1 \ungh, -2, saector- HGG—EO’#E‘:O‘E

hatt, 0-2, Sector-1, NOxda—LO%EG}

1 Singh, b2, Sector—i, Noi1da-201301
Singh, D-2, Sector-1, NGida-201301

Singh, D-2, Saector-1, Noida-201301

h Kumar Tyagi, D-2, 3&ctor-1, Noida-201307
nander, 0-2, Sector-1, NGi1da-2Z01301

1, O-2, S3Sector-1, Noida-Z01301

India
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ck through i1ts Sscretary.
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applicants are working as Assistant

4y

Mint at Noida. By virtue

they sesk their placement



-
in  the scale Gf Rs, 950-1400 instead of scale ot Rs,

2. shorn of &1} other details, pracise
grievance of the applicants is that certain othars
similariy situate employses of the Noida Mint of the
Govt, of India had been awarded the benefit of tho
scale of Rs, 950-1400 and that order of the Tribunal

1

sven  has  been implemented. They contend that tha

applicants, on the principle of ggqual pay for egual

addition to that, 1t has been assarted that the

empioyess of similar status in the Unit of Govt. of
India Mint at Mumbai have also been givan the said
Tt
::"\-‘. 16!

3 Petition has been contested. The

respondents contend that the applicants cannot draw

gaus

cr
&

parity of pay and scale with the Mumbai Mint

the nature of duties are differant. Howaever, it is

g}

not disputed that certain other employees of the Govt.

of India Mint at Noida have been awarded the zcalg af

R&. 850-1400/- instead of Rs, 800-11580,
4, sG far as the first plea of the applicant
is concerned, the respondents have drawn our attention



-S_[

5. It is not in, dispute, as._.  already

pointed out, that certain other persons had filed a

petition which has since been allowed by the Central

Govt. Industrial Tribunal (CGIT). They were

~similarly placed as the applicants and are digéharging

/vikas/

the same duties as Assistant Grade III.. They were
also in  the same Mint. Their ples for grant of pay
scale of Rs. 950-1400 has been allowed. We find no
reason  as to why, keeping in view the aforesaid, the

applicants should be discriminated.

6. Resultantly the present OA, on parity of
reasoning, must be allowed and it is directed that the
applicants are entitled to the scale of Rs. 950-1400
instead of Rs. 800~1150, Tt should be from the date
of appointment but the arrears shall be confined to a

period of three vears before filing of the petition.

Aoy e

(5. A.Singl) (V.S5.Aggarwal)

Member (A) Chairman
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